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CENTRAL ADPIINISTRATIUE TRIBUNAL
PRINCIPAL BENCH

NEW DELHI

O.A. NO. 1633/1995

New Oalhi this tha 29th day of Novanrtaar, 1995 .

HON'BLE SHRI N, U. KRISHNAN, ACTING CHAIRmw

HON'BLE SHRI D, C. UERW, WEI*BER (3)

Lokash Kunar Tyagi S/0 Shar Singh,
R/0 Villaga Panchi, P*S. Pilana,
□ istt . Maarut (Up) . ,,, Applicant

( By Shri Shyam Babu, Advocata )

-Varsus -

1. Lt, Govarnor, Oalhi,
Rajniuas, Delhi,

2, Coinmissionar of Polica,
Oalhi Polica Headquarters,
I.P.Estata, Nau Oalhi,

3, Additional Commissionar of
Polica, C,I,0,, Police Hqrs,,
I .P.Estate, Nau Delhi,

4. Oy, Commissioner of Polica,
Crime & Railuays,
Polios Headquarters,
I .P .Estate, Nau Delhi, ,,, Respondents

order (oral)

Hon'bla Shri N, V, Krishnan -

Learned counsel for the applicant seeks oarmisaion

to uithdrau this 0 ,A, aa the substantial relief has bee?

allouad to the applicant and only some arrears are

left to be settled. Ha seeks liberty to fils a frssh

O.A, if needed. Permission to uithdrau the 0 .A. is

granted on the above conditions. The O.A, is dismissed

as uithdraun, /

^  ) ( N, U. Krishnan imb Iar(3) Acting Chairman

..-il . ,


